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Salandi Dam Project

1324. Shri Gokulanande Mohanty:
‘Will the Minister of Irrigation and
Power be pleased to state:

(a) the total number of acres which
the Hadgarh Project (Salandi Dam
Project) is estimated to irrigate;

(b) the number of acres it is likely
to irrigate, Thana by Thana; and.

(c) the number of acres it is likely
to irrigate, if supplemented by the

proposed Baitarani Barrage at Anand-
pur of Keonjhar District in Orissa?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed):
(a) The total area to be irrigated by
Salandi Dam Project is as follows:—

Kharif 1,13,000 acres.

Rabi 53,500 acres.

(b) Information regarding area to
be irrigated Thana by Thana is not
available. However, area to be irri-
gated Block by Block under Kharif
is ag follows:—

. Net area
Name of Block to be irri-

gated

-~ (acres).

1. Banth Block 3,988
2. Khaira Block 12,819
3. Simulia Block 34,238
4. Bhadrak Block 37,953
5. Basudevpur Block 12,593
6. Tihidi Block 11,409
1,13,000

(c) When Anandpur barrage is com-
pleted, the Salandi Project integrated
with Anandpur project will provide
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irrigation facilities, as indicated be-

low:—
Kharif
Rabi

Scholarships to handicapped Post-
Matric Students

1325. Shri Gokulananda Mohanty:
Will the Minister of Planning and
Soeial Welfare be pleased to state:

3,86,000 acres.
2,40,000 acres.

(a) the number of physically handi-
capped post-Matric students, State-
wise, who are receiving scholarships
at present; and

(b) the number of such students
who received scholarships during the
last two years, State-wise?

The Deputy Minister in the Depart-
ment of Social Welfare (Shrimati
Chandrasekhar): A statement is laid
on the Table of the House. [Placed in
Library; See No. LT-6663/66].

Land for Cooperative Societies in
Delhi

1326. Shri Rameshwar Tantia: Will
the Minister of Works, Housing and
Urban Development be pleased to
state:

(a) the number of cooperative so-
cieties eligible for lanq allotment in
Delhi by the Delhi Development Au-
thority;

(b) the number of societies to
whom land has been allotted; and

(c) when the land is proposed to
be allotteq to the rest?

The Minister of Works, Housing
and Urban Development (Shri Mehr
Chand Khanma): (a) 205.

(b) ang (c). Offers of allotment of
land have been made to and accept-
ed by 152 societies. Out of these, land
has already been allotted to 33 socie-
ties. It has been decided to allot
developed plots to another 22 societies
as they cannot develop the land eco-
nomically themselves in view of their
small requirements. Land will be
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allotted to the remaining 97 societies
after acquisition proceedings in certain
areag are completed, broad develop-
ment plans prepared and full esti-
mated premium depositeq by the
societies. Replies are -awaited from
53 societies to whom offers of allot-
ment have already been sent.

Plots for Middle Income Group

1227. Shri Rameshwar Tantia: Will
the Minister of Works, Housing and
Urban Development be pleased to
state:

(a) whether there is any proposal
to increase the ceiling of income from
Rs. 15,000 to a higher figure for the
purposes of allotment of residential
plots to the middle income group; and

(b) if so, the details thereof?

The Minister of Works, Housing and
Urban Development (Shri Mehr Chand
Khanna): (a) No.

(b) Does not arise.

Sales-Tax on controlled Commodities

1328. Shri Sezhiyan: Will the
Minister of Finance be pleased to
state:

.

(a) whether Government have any
proposal to empower the States to
levy sales-tax on controlled commodi-
ties; and

(b) if so, whether and when a Bill
to amend the Constitution will ~ be
brought forwarq by Government?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) and (b).
The matter is under consideration of
Government.

Blood Shortage im Delhi

1329. Shri Surendra Pal Singh:
Will the Minister of Health and
Family Planning be pleased to state:

(a) whether it is a fact that lately
the demand for blood in Delhi hos-
pitals has greately increased, and, as





